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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 24.08.2022 (WEDNESDAY) 

     COURT-IV 

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE 
10:30 AM 

 

In the Court of Hon’ble Mr.  Justice Rakesh Kumar Jain, Member (Judicial), and Hon’ble Dr. Alok Srivastava, 

Member (Technical) 
 

   For Admission (After Notice) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 755 of 

2020 & I.A. No. 

2022, 2023, 2024, 

2025 & 2026 of 

2020 
 

Sanjay Kumar Choudhary 

Vs. 

Creative Infraheights Pvt. Ltd. & Anr. 

 

Praveen Mahajan Anshuj Dhingra-R1 
Vinod Chaurasia-IRP 
Riju Mani 

Talukkdar-RP 

2.  Comp. App. (AT) 

(Ins) No. 576 of 

2021 

 

Wadhwa Rubber 

Vs. 

Bandex Packaging Pvt. Ltd. 

 

Kunal Madan  

 

   For Hearing 

3.  Comp. App (AT) 

(Ins) No. 895 of 

2019 

 

AMI Alloyes 

Vs. 

Rappid Valves (India) Pvt. Ltd. 

Aditya A. Pande Anando Mukherjee 

Zaid A. Khan 

4.  Comp. App. (AT) 

(Ins) No. 743 of 

2020 & I.A. No. 

2937 of 2020 & 

2693 of 2021 & 

258 of 2022 
 

 

Arvind Garg  

Liquidator of Carnation Auto India Pvt. 

Ltd. 

Vs. 

Jagdish Khattar & Ors. 

 

Arvind Garg Mukund Rawat-R1, 

R2, R3, R7, R11, R13, 

R14 & R16 

Niharika Nagrath-R6 

Antony R. Julian-R4, 

R5 & R10 

Satyendra Kr. Rai-R9 

5.  Comp. App. (AT) 
(Ins) No. 1090 of 
2020 & I.A. No. 
2934 of 2020 & 
1103 of 2021 

Uco Bank  

Vs. 

Xenitis Infotech Ltd. 

 

Partha Sil  Abhijit Banerjee 

Danish Zuber Khan 

6.  Comp. App. (AT) 

(Ins) No. 1122 of 

2020 & I.A. No. 

3008 & 3009 of 

2020 

Shailaja Vaibhav Patil & Anr. 

Vs. 

Harshad Deshpande & Ors. 

 
 

 

With 

Gaurav Nair  CMA Harshad 

Deshpande 

Rohit Rathi-R1 

Rahul Totala-COC 

Harsh L. Behany-R5 

7.  Comp. App. (AT) 

(Ins) No. 1123 of 

2020 & I.A. No. 

3010 & 3011 of 

2020 

 

Citi Co- Operative Credit and Capital 

Ltd. 

Vs. 

Harshad Deshpande & Ors. 

 
With 

Anne Methew  CMA Harshad 

Deshpande 

Rohit Rathi-R1 

Rahul Totala-COC 

Harsh L. Behany-R5 
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8.  Comp. App. (AT) 

(Ins) No. 11 of 

2021 & I.A. No. 

27 & 28 of 2021 
 

 

P.L. Adke 

Vs. 

Harshad Deshpande & Ors. 

Varun Singh  Rohit Rath-R1 

Rahul Totala-R2 

Kritya Sinha-R3 

Pranati Bhatnagar-R5 & 

R6 

   

 

 
 

  Copy to: - 

                                                                                                               By order of Hon’ble Chairperson 
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